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The matter is also kept under constant
watch for appropriate follow-up action.

Parking of police vehicles at traffic nter-.

_ sections in the Capital

2046. SHRIT RAM  AWADHESH

SINGH: Will the Minister of HOME AF- .

FAIRS be pleased to state:

(a) whether it is a fact that over 300
police vehicles are operating in the Capi-

ta] and are ‘mostly parked mnear main

traffic light intersections,

-

(B) whether it is also a fact that theber '

" vehicles generally do not report- citizens
problems to the higher authorities;
‘ ; [

~ (c) whether Government are = aware
that at mest busy traffic intersections, des-
pite wide roads, traffic is blocked due
to the stationing of these vehicles; and

(d) if so, what action Government pr6~ »

pose to take fo remedy the’situation?

THR MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P CHIDAMBARAM)
vehicles .(PCR Vans) are operating and
‘are generally parked near mam traffic
light pomts

(b) No, Sir

(c) and (d) No traffic is blocked due
to the parking of police vehicles  How-
ever, roads are vpartially blocked = when
checking of -vehicles is conducted penodi
cally by theso vans,
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_ Yssue of Identity cards to voters

2043. SHRI SHIV PRATAP  MISH-
RA: Will the Minister of LAW AND

-JUSTICE be pleased to state:

(a) whether .Government propose lo

' jssue identity cards to voters in the forth-
‘coming elections; and

(b) if so, what are the details thereof?

THE MINISTER OF "STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRi HANSRAJ BHARDWAI): (a)
and (b) The Election Commission intends
to- introdute the gcheme of multi-purpose
identity, cards to voters in a phased man-

‘ner, To begin with, the scheme is  to

be introduced as a pﬂot project jn  the
State of Goa,

Visa racket busted by crime branch -

2049. SHRI MUKHTTAR SINGH MA-
LIK: Will the Minister of HOME AF-
FAIRS be pleased to state:

.(a)' whether Government’s attention has 3
been drawn to the news-item which  ap-
peared in the Indian Express of  14th

~ June, 1989 to the effect that a racket en~
‘gaged in issuing forged visas hes been -

busted by the Cnme Branch on 13th June,
1989;

(b) it 0, what are the delails thereof;



